HARYANA GOVT GAZ. (EXTRA.), SEPT. 16, 1998

(BHDR. 25, 1920 SAKA)

(Authorised English Translation)

HARYANA GOVERNMENT

FOREST DEPARTMENT
Notification

The 16*" September, 1998

No. S.0. 132/K.A. 27/1927/S. 29/98. -- In exercise of the powers conferred by section 29 of the Indian
Forest Act, 1927 (Act 16 of 1927), and all other powers enabling him in this behalf, the Governor of
Haryana hereby declared the land described in the Schedule given below, to be protected forests to
which provisions of Chapter IV of said Act, shall be applicable :--

SCHEDULE

District Tehsil Village Description of area Area in acre

Khasra No. Area

1. 2. 3. 4, 5. 6.
Panchkula Panchkula Madlai, Kanal Marla
H.B. No. 198 1 237 12 200
7 35 9
9 125 18
10 135 19
11 128 2
12 14 6
13 150 14
24 164 17
25 166 5
26 166 5
27 166 5
32/1 35 11
33/1 36 10
34/1 36 10
H.C. DISODIA,

Secretary to Government Haryana,

Forest Department.



